
THE NATIONAL COMPANY LAW TRIBUNAL, MUMBAI DIVISION - I,
MUI'4BAI

v1A 677 /2018 rN CP (rB)-725 /vtB/2017

CORAM : SHRI B.S.V. PRAKASH KUMAR, MEN4BER (J)
SHRI RAVIKUI'4AR DURAISAIYY, MENlBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 24.08.2018

NAN4E OF THE PARTIES: THE MOURITIUS COMMERCIAL BANK

vls,

VARUN CORPORATION LTD.

SECTION 7 OF INSOLVENCY & BANKRUPTCY CODE, 2016

RAVIKU I\4AR DU RAISAII4Y
Member (Technical)

None present. List this matter on 4.9.2018.

SD'- SDI-
B.S.V. PRAKASH KUMAR

Member (J udicial)

ORDER
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